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and will require enormous time as well
as manpower which All India Radio
is lacking. Further, the collection of
this information will not be com-
mensurate with the results likely to
be achieved.

Production of Alcohol

6644, SHRI R. K. MHALGI: Will
the Minister of PETROLEUM,
CHEMICALS AND FERTILIZERS be
pleased to state:

(a) whether it is a fact that the
country is not producing enough
alcoha] required for Industrial use;

(b) if so, what steps Government
have taken to utilise the sugar rich
molasses produced by gur and
Khandsari industry for producing the
requireq alcohol;

(c) figures for such use during the
last three years;

* (d) whether Government are aware
of the reports published in certain
journal (Business India, November
10—23) about large scale smuggling
out of molasses and alcoho] also; and

(e) if so, details thereof?

THE MINISTYR OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI P. C. SETHI): (a) The Central
Molasses Boarg has estimated that in
the current alcoho] year 1980-81
(December-November), the availabi-
lity of alcohol is likely to be 4200
lakhs litres as against an estimated
aggregate demand of 5716.79 lakh
litres.

(b) Molasses is not a by-product
in the production of gur. All the
State Governments have been request.
ed to augment the availability of
alcohol by promoting the use of
khandsari molasses for alcohol produc-
tion,
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(c) No figures for the use of khand-
sari molasses for alcohol production
are available,

(d) and (e). The report referred to
does not allege that there has been
large scale smuggling of molasses and
alcohol. It only states that prices of
molasses and alcohol in India are much
lower than the international prices and
that this disparity in prices has pro-
vided a strong temptation to ship out
molasses and alcohol. It also states
that alcohol is being exported as crude
rum, The export of molasseg is
canalised through the State Trading
Corporation, In the molasses years
1979-80 and 1980-81, no molasses was
releaseq to STC for export. Follow-
ing reports of export ef alcohol as
crude rum, the export of potable liquor
and Indian made foreign liquor con-
taining alcohol exceeding 50 per cent
(P/Y) was banned with effect from
22nd September, 1980.
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